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 12.00  bre

 RE:  QUESTION  OF  PRIVILEGE  ETC.

 SHRI  GEORGE  FERNANDES  (Muz-
 zaffarpur):  Sir,  here  is  the  India
 Today  magazine  which  contains....
 (Interruptions).

 MR.  SPEAKER:  ।  have  already
 asked  for  the  facts.  Let  me  know  the
 facts.  I  cannot  allow  any  submission
 now.

 (Interruptions)

 SHRI  GEORGE  FERNANDES:  I
 have  given  a  motion  of  privilege  about
 the  censorship  of  my  mail.  My  func-
 tioning  as  a  Member  is  impeded  be-
 cause  of  the  censoring  of  my  mail  as
 also  other  Members  of  Parliament...

 MR.  SPEAKER:  No,  not  allowed.

 (interruptions)

 SHRI  GEORGE  FERNANDES:  Sir,
 every  moment  is  precious,

 (Interrupt!  ons)

 MR.  SPEAKER:  Let  me  find  out  the
 facts.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Haibour):  Sir,  you  kindly  read  to-
 day's  Statesman  You  will  find  how
 much  time,  men  and  Materials  are
 being  wasted...

 (interruptions)

 MR.  SPEAKER:  I  will  find  the  facts
 and  I  will  go  into  the  precedents.  It
 does  not  matter.

 Unterruptions)

 SHH{  GEORGE  FERNANDES:  Sir,
 you  piease  see  this  magazine.  It  has
 been  clearly  stated  here...  (Interrup-
 tions)

 MR.  SPEAKER:  I  have  asked  for
 the  facts.  If  i¢  interferes  with  the  wor-
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 king  and  the  privileges  of  the  Merabera
 of  Parliament,  I  will  certainly  take
 Notice  of  it.  Otherwise  not.  Now  Mr.
 Charanjit  Chanana  to  lay  the  paper  on
 the  Table  of  the  House.

 (Interruptions)

 ७  hrs.

 PAPERS  LAID  ON  THE  TABLE
 Petroleum  (Amendment)  Rules,

 1981,  Bird  and  Company  Ltd,  (Acq-
 uisition  and  Transfer  of  undertakings
 and  other  Properties)  Rules,  1981,
 Gas  Cylinders  Rules,  1981,  Salt  (Re-
 aerve  Stock)  Amendment  order,  1981,
 Review  in  and  Annual  Report  of
 Hindustan  Salts  Ltd.  Jaipur  for  the

 year  ended  30-9-1980  etc.  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (SHRI
 CHARANJIT  CHANANA):  ।  beg  to
 lay  on  the  Table: ।

 (1)  A  copy  of  the  Petroleum
 (Amendment)  Rules.  1981  (Hindi  and
 English  versions)  published  in  Noti-
 fication  No.  G.  8  RB.  493  in  Gazette
 of  India  dated  the  23rd  May,
 1981,  under  sub-section  (4)  of  section
 29  of  the  Petroleum  Act,  1934.
 [Placed  in  Library.  See  No,  LT—

 2608  81.3

 (2) -  copy  of  the  Bird  and  Company
 Limited  (Acquisition  and  Transfer  of
 Undertakings  ang  Other  Properties)
 Rules,  1981  (Hindi  and  English  ver~
 sions)  published  in  Notification  No.
 S.  0.  1096  in  Gazette  of  India  dated
 the  4th  April,  1981,  under  sub-section
 (3)  of  section  29  of  the  Bird  and  Com-
 pany  Limited  (Acquisition  and  Trans.
 fer  of  Undertakings  and  Other  Pro
 perhies  Act,  1939  [P'vced  in  Library
 See  No.  LT—2609/81).

 (3  A  copy  of  the  Gag  Cylinders
 Rules,  1981  (Hindi  and  English  ver-
 sicns)  published  in  Notiicat  on  No.
 (४.  8  ह.  77(E)  in  Gazette  of  India
 dated  the  24th  February,  1981,  issued
 under  sections  5  and  7  of  the  Indian
 Explosives  Act,  1884.  [Placed  in
 Libraray.  See  No.  LT—2§10/81].


